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MINISTRY OF HEALTH AND FAMILY WELFARE
{Department of Health)
NOTIFICATION
New Belhi, the 11th December, 2009

G.S.R. 385(E).—Whereas the Central Government
ts satisfied that wse of the drug Rimonabant is likefy to
involve certain risk to human beings and whereas safer
alternatives to the said drug is available;

And whereas the Central Government is satisfied
that il is necessary and cxpedicnt to prohibit the
manufacture, sale and distribution of the said drug in the
public interesl:

Now, therefore, in exercise of the powers confierred
by Section 26A ofthe Drugs and Cosmetic Act, 1940 (23 of
19403, the Central Government hereby makes the following
further amendment i the notification of the Government
of India in the Ministry of Health and Family Welfare

number (G.8 R, 578(E), dated the 23rd July, 1483, namely : —

In the Table appended to the said notification, Sl
Number 39 and entries relating thereto, the following serial
number and entry shali be inserted, namely - —

*+6{). Rimonabant,”
[F.No. X-11014/3/2009-DFQC]
VINEETCHAWDHRY, Jt. Secy.

FootNote: The principal notification was published vide
No. G.8.R. 578(E), dated the 23rd July, [983 in
the Gazeue of India, Extraordinary, Part 1),
Sectinn 3, Sub-section (i) und subsequently
amended vide — \
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